
NATIONAL COMPANY LAW TRIBUNAT

NEW DELHI BENCH

NEW DELHI

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF THE

NATIONAL COMPANY LAW TRIBUNAL ON 06.09.2016

NAME OF THE COMPANY: Mr. Pankaj Arora & Ors, V/s. M/s. International Institute of
Finance Markets Ltd, & ors.

SECTION OF THE COMPANIES ACT: 3971398
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Learnedcounse|forthepartiesarepresent'Learnedcounselfortherespondentseeks

to file an application for discovery during the course of the day' Learned counsel shall provide a
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ofltwo week. Learned counsel for the respondents shall file his reply to the main petition as
I
I

w{ll within a period of 4 weeks.
I

List on 19.(Xl.2016 for arguments.
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(Mahalai Kriihan Haniura)

Member (]udicial)Member (fudicial)


